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Declaration of Asgets and Liabilities
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Yaat. 2008 e,

., son/daughter/wife of .S HITHL. KAM,

years, belonging to BINAR v1DNAN .SABM A, PATAA

R il L TR

B R SR

&

give herein below the details of the assets {immovable, movable, bank balance, etc.) of

myself, my spouse and dependantat;

A, Details of movable assets ‘
{Assets in joint name indicating the extent of joint ovwnership will also have to be
giver)
-ST. Description Sailf Spouse Dependan | Dependant- | Dependan
Ho. ' Hamef 8} 11 z ' §-3
: ¢ N amie Name Bl Name
{ | Cash 4 tvo/ KomA L YURAT [ KuNAL KuMmpR.
' wKuMAR] LTANDHI| IpAURAV
(i1} | Deposits in i . o5 BT BANK
Banks, Financial SR : s Ps 'B% 2’:‘1‘
Institutions And : L RANK RIS 1 ) ’
Run- Banking Pineg tﬁ’g Post office Nt N L Nt
Financial QB‘ﬁNDHHN A ANK ;
Comipanies
(i} | Bonds,
Debentures and g 7 \ , : .
Shares in INIXA N1 L NI L Nt Myl
compariies
(iv) | Other financial Lil €
Institutinns,
NSS, Postal 236 30/
Savings, LiC ‘
Policies, etc SIx moyrH
Pl 4128 monn
{v} | Motor Vehicles ! VAN ;
(details of SUERe FLmE N vl ey £LE | Lyadf N"L
make, BICJ MDTER. Ly el B
(vi) | Jewellery (give 7 5.c
detalls of 1 3*‘) fﬂof’;m i . N i
wedght and v L L )il
vaiug) b7eL SO0 g - N N
SILVER
{vii). | Other assets,
such as valugs ' 1 ! 4 !
of claims 7 N Ny L Nt NL | NSL
interests
Note: Valué of Bonds / shares / Debentures as per the latest market value I Stock

Exchange in respect of listed companies and as per books in the case of non lsted
companies should be given,

employea.

Qi Rumer

\!1‘ Do I‘LO"L.C

~ * Dependant here means a person substgnhally dependant on the moome of the




'iNoter_

also have to be indigated]

Properties in join

t ownership indicating the extent of joint ownership will

St.
Mg,

Degoription

Swif

Bpauss.
Mama(8)

Bependan
-2
Hame

Bependan
1
Name .

Depandant-
"3

Etc. Name

f{i}

Agricultural Land

- Location{s)

~ Gurvey number{s)

- Extent (Total
measurement)

- Current market valug

L)

N L

CN'L

1)

Mon-Ageicultural Land
- Location{s)

= Survey number(s)

- Extent {Total
measurement)

- Current market value

N L

[

Buildings {Commercigl
and residential)
Location{s)

+ Survey /door
numbeér{s}

- Extent {Total
measursment)

~ Current market
valug

NI )L

Houses / Apariments,
ate.

- Location{s}

- Burvey /dosr
numiber{s)

- Extent {Total
measuremsnt)

« Current markey
yalug

1)

Others {such as

interest in propeity)

N L

NI L

NNy L NIL

{ 2.)

i give herein below the details of my liabilities 7 over dues to public financial
institutions and government duss:-
[Note 7 Please give separate details for gach {tem)

Sr. Description Hame & address of Bank / Amuount euistending ag
MNo. Finamcial i nsthtutiens{s) / O o e e
Deparimeant (s}
{a) {i} Loans from Banks N L N L
(i) Loans fram findandial " »
institutions Sprd N L
{iH} Government Dues:
{a} dues to departments N "
dealing with government INL L N £
| accommadation
{b) duesto departmenits i 1
dealing with supply of N { i Ko &
waier
{c} dues to departments
desaling with supply of i
electricity Ny L N
? L]
Syt ey

\’], 2 »Q_u'l-r



(d) dugs:to departménis
dealing with telephones

Nle - NT L

{2} dues to departments
desling with government:
transport {including
gireraft and helicopiers)

NT L INFNS

(f) Other dues, {f any

Al

NI L Ny L

{b) (1) Income Tax including syl P 85508

surcharge [Also indicate
the assessment year upto
which Income Tax Réturn
filed. Glve alse Permansnt
Acsount Mumber (PARY]

(ii) Wealth Tax [Alsa
indicate the-asgessment
year upto which Wealth
Tax return filed ]

{1} Sales Tax [Only in
case of proprietary
business]

{Iv) Proparty Tax

o, er e ‘artaHA

GPF/CPF/PRAN No.

2
0
i
[\3
5.3
P
o0
o
o~

Geader :- 'Nm MI {M/F)

Date of Birth Fors

ol & 119 &1 € | oMy

Class/Group i~ ‘ Fal

{A/B/C)

Cadre 7 - [ a S SERVICE J

(Full Néme ¢.g. B.A.S.-Biiar Administrative Service,

8.8.%.- Bihar Secretariat Service ete)

Home District 1- ‘ V A 1¢ Hf-) I l:

{ hereby declare that the sbove details are true 1o the best of my

knowledge and belief.

Place:. FCK*'T‘LA =

Signatfure .. guw—d | | TV E—

Name of Employee: ... ). N! L.ko mﬁR
Designation: :]? R.'I VE R»
pepartment: .0 ha r(-le&a,s /(0\{\ Ye.. QS_(.E.MJJ)

3yt ooy’

{700 200C




Sl | Description Name & Address of Bank /| Amount outstanding
No. Financial(s)/Department(s) T3 1) | O —
(a) | (i) Loans from Banks SBI ' Rs.6,50,000/-
(i) Loans from Financial Nil Nil
Institutions
(iii) Government Dues :- Nil Nil
(a) Dues to departments
dealing with Government
accommodation.
(b) Dues to departments Nil Nil
dealing with supply of water.
(c) Dues to departments Nil Nil
dealing with supply of
electricity.
(d) Dues to departments Nil Nil
dealing with telephones.
(¢) Dues to departments Nil Nil
dealing with Government
transport (including aircraft
and helicopters)
(f) Other dues, if any Nil Nil
(b) | (i) Income Tax including Nil
surcharge [Also indicate the
assessment year up to which | PAN NO. - FETPK3993A
Income Tax Return filed give
also  Permanent  Account
Number (PAN)].
(i1) Wealth Tax [Also indicate Nil Nil
the assessment year up to
which Wealth Tax return
filed].
(iii) Sales Tax [Only in case of Nil Nil
property business].
(iv) Property Tax Nil Nil
c. Personal Details
G.P.F/C.P.F./PRAN No. :- [110104242865 |
Gender - (M (M/F)
Date of Birth .. [o[3]0]1[1T79[8[7](DDMMYYY)
Class/Group - [d (A/B/IC)
Cadre - |B L AS SERVICE J
Home District .- |[KHAGARIA |
I, hereby declare that the above details are true to the best of my knowledge and
belief.
Signature :- == B HIC
Name of Employee:- INDRADEV KUMAR
Designation :- DRIVER
Place :- PATNA Department :- Bihar VIDHAN SABHA

Date :- .....[...../.2025
Note :- Please sign each page of the declaration. Asset declaration form must be in A4

size white paper with computer types (single side) in prescribed format.




